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NOTIFICATION

No. LGL. 193/95/77.-- Th: following Act of the Assam Legislative
Assembly which received the ssent of the Governor is hercby published
for general information.
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ASSAM ACT NO. V OF 1999

(Received the Assent of the Governor on 8th January, 1999)
THE ASSAM COLLEGE EDUCATION (PROVINCIALISATION)

Preamble.

Short title,
extent and

commence-
ment.

Repeal of

Assam Act
No. II

of "1996.

Repeal and
Saving.

ACT REPEALING ACT, 1998
AN
ACT

to repeal the Assam College Education
(Provincialisation) Act, 1996.

Whereas it is expedient to repeal the
Assam College Education (Provincialisation)
Act, 1996.

It is hereby cnacted in the Forty-ninth year
of the Republic of India as follows :-

1. (1) This Act may be called the Assam
College Education (Provincialisation) Act
Repealing Act, 1998.

(2) It shall extend to the whole of Assam
(3) Tt shall come into force at once.

2, The Assam College Education
(Provincialisation) Act, 1996, shall stand
repealed.

3. (1) The Assam College Education
(Provincialisation) Act Repealing Ordinance,
1998 is Lereby repealed.

(2) Notwithstanding such repeal, anything
done or any action taken under the Ordinance
so repealed shall be deemed to have been
done or taken under the corresponding
provisions of this Act.

Assam Act II
of 1996.

Assam  Act
No. II
of 1996.

Assam
Ordinance
No. 1

of 1998.

M. K. DEKA,
Sccretary to the Govt. of Assam,
Legislative Department.
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